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1 	1.10.9 	 Call on 25.10.94 at requl 
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2. Z5.10,9 1 	Call on 31.10o94 at request, 

Vice-Chairman 

3 	1.10.9 	Shri Ashok Mishra takes notice 

for respondents as directed and states 

that the petitioner's application will 

be considered along with other 

applications if he Id has already 

applied. Shri B.S.Tripathy states that 

be has already applied for the post 

that its now vacant. 

In view of this undertaking giver 

by the respondents' counsel, the petiti 

is disposed of. 

Shri kshok Mjshra to file his 

memo of appearance in the office. 
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